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Custom House... 2nd Floor, 

Opp. Old Gujarat High Court, Navrangpura, 

Ahmedabad,Gujarat-380009 
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Shri. P.V. Sheth, Advocate for the Appellant 

Shri. Vinod Lukose, Superintendent (AR) for the Respondent 

 
CORAM:    HON'BLE MEMBER (JUDICIAL), MR. RAMESH NAIR  
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 The appeal is disposed of. For order, see order of date in Excise Appeal 

No. 10550 of 2013. 
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